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ti ities a screening of documentary 
films, audio·vi ual programmes and or· 
ganisation , of pecial camps. The Dep t-
Il\Cnt has also been organi ing competi· 
tion among school children for essay 
writing, alDtrn and po ter de igns to 
create ' an awarene and interest in th~ 

environment. numlk.'T of voluntary 
organi arion are being involved in this 
campaign, to which the Department gives ~ 

support. FC?rums for members of the 
Legi lative A emblies have also been 
set up in every State. 

(c)' In view of the foregoing, the que . 
tion does not ari . 

''Pollution ContrOl mea ures 

4175. SHRI SATYA GOPAL MISRA: 
'WiIl the PRIME MINISTER be plea ed 
to tate : 

(a) the aames of the industrial units 
which have faiJed to adopt pollution COil" 
trol mea ure a per the specifications of 
the Central Board for Pollution Con~ 

trot; 

(b) the action being taken again t the 
erring industrial unit; and 

(c) if no action is being contemplated, 
the l\ .. a~('n thereof? 

TH DEPUTY MINISTER I THE 
DEPARTMENT OF E VIRONMENT 
(SHRI DIGVIJAY SINH) : (a) and 
( b ) . The Central Board for the Preven-
tion a.."ld Control of Water Pollution 
ha the direct re ponsibility for taking 
action for regulating indu trial effluent 
in the Union Territories only. In thi 
regard, out of the 16 major polluting ill-
du trie in Delhi 14 units have in talled 
control mea ures as per the specifica-
tions of th~ Central Board. Of the re-
maining two MI Delhi Milk Scheme, 
\Ve t Patel agar. New Delhi are cen-
tructing their treatment plant while the 

treatment plant for Mis. Continental De-
vices Ltd., N raiDa lndu trial Area, cw 
Delhi i ia the planning stage. 

In POD4icherry, M[. Sbri Bharati 
MiU MI_ Swadeslri CottOft Mill ad 
Mrs. A."J .. FrCBcli Textile Mills (Pv~) 

have yet to put up treatment planti. 
Pro ecutjoD uader Section 33 of the 
Water Act, 1974 have been launched 
agai t the e three indu trie by the 
Central Board. 

In Goa all the five major industrie 
have put up treatment plants. In Chandi-
garh, two indu tries namely: 

(1) MI . Modella WoolJen and 
(2) !. Chandigarh Paper Boat:d 

(Pvt.) Ltd., 

have yet to take nece sary ction for 
in tailing pollution abatement measure. 
The Central Board propo e to launch 
prosecution proceeding again t them. 

( c) Does not ari e. 

pecial Cell ' for Cs and ST in Minist-
ri s and Departmen 

4176. SHRI RAM VILAS PASWAN : 
Will the Minister of HOM AFFAIRS 
be pIe ed to state: 

(a) the name of the Central Mlni: -
trie and Department in which sped L 
cells for heduled Ca tes and Scheduled 
Tribe have not been set up 0 far; 

(b) the rca on for not setting up Udl 
special ell there' 

(c) the name of offcer re po ible 
therefor; and 

(d) the time by which Gov rnm 'nt 
will el up cell ' in all the Mini trie nd 
Department ? 

THE MINIST R OF STATE IN THE 
MINISTRY OF HOM FF AIRS 
(SHRI N. R. LASKAR): (a) to (d) " 
The information i being collect d and 
will be I id on the Table of the Hou~e. 

Infiltration of Bangladesh atioD in 
Bihar 

4177. SHRI RAM VILAS PASWAN: 
'Yill the Minister of HOME FFA IRS 
be plea ed to state: 

(a) whether it ha come {o the notice 
of Go emnlent tht t1lere 1las been 
COR ider ble illfiltraticm of BaDIlau"sh 
NatioAs ill various parts 'If Bihar State; 




